
255 WnWen Answets 

l TI3I1SIaIion) 

MARCH 5,1993 WdftanAnsMHs 256 

UTI Under PurvIew of SecurIIIee end 
Exchange ao.nt of Inclill 

1755. SHRIMAn PRAnBHA DEVIS-
ING PAnL: Willlle Ministerof FINANCE be 
pleased to state: . 

(a) whether the Government propose 
to bring the Unit Trust of Irda (UTI) under 
the purview of Securities and Exchange 
Board of India (SEBI); 

(b) if so, the details thereof; and 

(c) if not, the reasons therefor? 

THE MINISTRY OF STATE IN THE 
MINISTRY OF FINANCE AND MINISTRY 
OF STATE IN THE MINISTRY OF PARUA-
MENTARY AFFAIRS {DR. ABRAR AHMED): 
(a) and (b). The Government is examining 
the issue of bringing mutual fund operations 
of Unit. TI\III of Irda under the purview of 
Securities 8nd Exchanges Board of Irda 
(SEBI) NA. 

(c) Does nat ariae. 

[~ 

(c) IIIe raacIion of the Govetnment 
ther8on? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGOISH TYTLER): (a) No, Sir. 

(b) and (c). Does not arise. 

Trade ASJIWIII8IIt Between India end 
SpaIn 

1757. SHRIMAn BIBHU KUMARI 
DEVI: . 

SHRI ARJUN CHARAN 
SETHI: 

DR. KRUPASINDHU BHOI: 

Will the Minister q,cOMMERCE be 
pleased to state: 

(a) ·whether any trade agreement has· 
been signed between India and Spain dur-
ing the recent visit of the Prime Minister of 
Spain; 

(b) if so, the detaIs thereof and the 
items which are proposed to be encouraged 
for trade will Spain; and 

(c) Ihe llralyimpactofthe lIgr88I'IMnan 
the .... reIaIioI. bel\ween the two CCU'I-
trias? 

THE MINISTER OF COMMERCE 
1758. SHRI CHlTTA~: (SHRI PRANAB MUKHEJEE): (a) No:SIr. 

SHRI BIRSINGH MAHATO: 
(b) and (c) •. Do not ..... 

WilIhe.......,oI SURFACE TRANS-
PORT be pl •••• d to ... : Four UncIng of ........ ......, 
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